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BEFORE THE NATIONAL GREEN TRIBUNAL

Cﬁ 4 EASTERN ZONE BENCH, KOLKATA
’;. 0.A. NO. 149 OF 2024/EZ
IN THE MATTER OF
C;‘\M' Hemant Kumar ..., Applicant(s)
‘;. Versus
o\,: P 3 State of Bihar ... Respondent(s)
i.\ REPORT ON BEHALF OF THE BIHAR STATE POLLUTION
o ] CONTROL BOARD:-
Wa
“ &, I, Abhimanyu Singh, aged about 32 years, Son of R.K. Singh
:: ‘f:g :; resigent of Sardar Patel Colony, P.S.- Digha, P.0O.- Sadaquat
/ \ig ;; AL Ag\§am Patna- 800010, do hereby solemnly affirm and state
wfgﬁ‘\: a!f,bllows
\E §Z§5§1 That T am duly authorized to submit the present report on
~Q TS
L p :151‘1‘ ‘ affidavit on behalf of the Bihar State Pollution Control Board in
3 : 5' _g >f the matter of removal of debris or even quantification of the

eI Ty
r
S hnp/C
3 g

*"O

amount of debris that has gone into the river




dated 04.03.2025, requested the Executive Director, Bihar
Rajya Pul Nirman Nigam Limited, Patna, to provide the details
of the quantity of debris removed and the steps taken to

remove the debris of the collapse of the bridge section.

A copy of the letter dated 04.03.2025 is annexed and

marked as Annexure-A.

3. The BRPNNL replied to the aforesaid letter and has informed
that the contractor M/S S.P. Singla Construction Pvt. Ltd,
immediately upon the collapse of the section of bridge
engaged an expert agency EDIFICE Engineering /Divya
Construction to handle the debris and to remove the hanging
section. The said agency prepared a Standard Operating
Procedure (SOP) to minimize the impact on the river Ganga.
The SOP envisaged on safe debris removal while preserving
the river ecosystem.

As per the bridge drawing, the collapsed part consists of: -
Concrete debris: 12,436 Cum;
Reinforcement debris: 2,765 MT.

The removal process has largely been completed. The removal
,‘ A F?of}’ler shaft at P11 is still in progress. The remaining debris

/C)/ ‘;‘\ b}WhlcP& is yet to be removed is Concrete: 224 Cum and
Nt s
(Z 3

| g\-’\\ \'ﬁ@m}’m}:ement 88 MT.
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A copy of the report received from BRPNNL is annexed
and marked as Annexure-B.

4. That as per the SOP of the concerned agency in dismantling
the diamond cutting method is being used, the advantage of
diamond cutting method is that there is absolutely no
vibrations and it insures precise or controlled demolition.
Further for removing the fallen RCC bridge aIAs4o> steps will be
taken for removal of the debris.

5. That I have read the contents of the affidavit and have

understood the same and nothing material has been concealed

therefrom. . 3
Neuhe

DEPONENT

VERIFICATION

7
/! ")/CVerified at Patna on 26™ day of June, 2025, that the
/)M%?w - ‘ y ’ ’

W {:‘,:‘;[1\ I

00 ‘a4l

P00 /»\:.i'l:ﬁﬁl(;fl,.v‘b -
v@,\’ggrg@gtﬁwnade in the present affidavit are true and correct

to the best of my knowledge and information derived from
records of the matter and Annexures are true copy of the

original, no part of it is false and nothing material has been

concealed therefrom. b\‘ﬂ\/
268

DEPONENT
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Annexure-A


W20z,

Translated (%py of Annexure-A

REGISTERED

f—

] Parivesh Bhawan

</BER\ BIHAR STATE POLLUTION CONTROL BOARD

T\sf Phone-0612-2261250/2262265, Fax-0612-2261050

i E-mail: msbspcb-bih@gov.in, Website http://bspcb.bihar.gov.in
Paper: P/Legal 01-155/2024 Patna, dated:-
From,

To,

Neeraj Narayan,
Member-Secretary. Most Urgent Hon'ble NGT Matter

Managing Director, Bihar State Pool Construction Corporation Limited, 7.
Sardar Patel Marg, Patna, Bihar-800015

E-mail- md@brpnn.co.in

Subject: Regarding compliance of the order dated 17.02.2025 passed in the
case of O.A. No.- 149/2024/EZ, Hemant Kumar V/S The State of Bihar & Ors.,
filed in the Hon'ble National Green Tribunal, Principal Bench, Delhi. (Copy
enclosed)

Context: Case of threat to dolphin life due to damage to the under construction
bridge on river Ganga at Aguani Ghat in Sultanganj of Bhagalpur district.

Sir,

Regarding the above mentioned subject matter, it is to be informed that during
the hearing of the case on 17.02.2025 by the Hon'ble National Green Tribunal,
Eastern Railway, Kolkata, the affidavit and inspection report filed by the
District Magistrate, Bhagalpur were observed and it was found that the
inspection report does not mention the removal of debris of the damaged bridge
and the quantity of the debris.

The Hon'ble Tribunal has directed the Bihar State Pollution Control Board to
file an Action Taken Report within four weeks after getting information about
the action taken by the Engineering Department of Bihar State Pool
Construction Corporation Limited regarding the removal of the debris of the
damaged bridge and the quantity of the debris.

Therefore you are requested to provide the above relevant information as early
as possible.
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Translated copy of Annexure-A


The relevant matter is listed for hearing before the Hon'ble Tribunal on

02.05.2025.

Will give it top priority.

Annexure: As is.

&

Sd/-
(Neeraj Narayan)
Member-Secretary
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Item No.09 Court No.1

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
(THROUGH PHYSICAL HEARING WITH HYBRID MODE)

Original Application No.149/2024/EZ
(Earlier O.A. No0.318/2024/PB)

Hemant Kumar Applicant(s)
Versus
State of Bihar & Ors. Respondent(s)

Date of hearing: 17.02.2025

CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER
HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

For Applicant(s) : Mr. Hemant Kumar, in person (in Virtual Mode)
For Respondent(s): Ms. Amrita Pandey, Adv. for R-1 (in Virtual Mode),
Mr. Surendra Kumar, Adv. for R-2, 4 & 6,
Mr. Ashok Prasad, Adv. for R-3 & 7,

Mr. D. N. Ray, Sr. Adv. a/w
Mr. Sourav Haldar, Adv. for R-5 (in Virtual Mode)

ORDER

1. Mr. Hemant Kumar, the Applicant is present in person (in Virtual
Mode).

2. Affidavit dated 02.01.2025 has been filed on behalf of the
Respondent No.2, District Magistrate, Bhagalpur; the same is taken
on record. Along with this affidavit, an Inspection Report of a field
visit carried out on 11.12.2024 has been filed wherein it is stated
that there is no short-term impact of under construction bridge
collapse on the dolphin population. The question is not only with
regard to threat to the dolphin but also with regard to the removal
of the debris which has admittedly fallen into the river as a result of
collapse of a bridge. The Inspection Report is absolutely silent with
regard to removal of debris or even quantification of the amount of
debris that has gone into the river. The quantification of amount of

debris is not difficult and the Pollution Control Board and the State



Government can always obtain Report from the Engineering
Department of Bihar State Bridge Corporation.

The Inspection Report further mentions that the survey conducted
by the Wildlife Institute of India (WII) after the collapse of the
under-construction bridge observed dolphin sightings within 200-
500 meters of the collapse site during July 2024. It is also
mentioned that although their presence indicates some resilience,
but their behavior and movement patterns may have been affected
by the debris and construction activities.

The Bihar State Pollution Control Board is therefore directed to file
Action Taken Report in this regard within four weeks.

List on 02.05.2025.

Dr. Arun Kumar Verma, EM

February 17, 2025,
Original Application No.149/2024/EZ
(Earlier O.A. No.318/2024/PB)

SKB
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Annexure-B


18
Translated copy of Annexure-B

Bihar State Bridge Construction Corporation Ltd.
7. Sardar Patel Marg Patna 15

CIN-U45201BR19755GC001208

Doc. No-BRPNNL/HQA/...891(30) dated-27/03/2025

To,
Mr. Neeraj Narayan, IFS.
Member Secretary,
Bihar State Pollution Control Board,
Parivesh Bhawan, N.S.B.-2.

Patliputra Industrial Area, Post- Sadakat Ashram, Patliputra, Patna-800010 |

Subject:- Regarding compliance of the order dated 17.02.2025 passed in the case of O.A. No.
149/2024/EZ, Hemant Kumar Vis The State of Bihar & Ors., filed in the Hon'ble National Green
Tribunal, Principal Bench, Delhi.

Context:-Your letter no.-P/Legal 01.155/2024 186, Patna, dated-04.03.2025

Sir,

Regarding the relevant letter on the above mentioned subject, it is to be said that the
Action Taken Report regarding removal of debris of Sultanganj-Agwani bridge by Bihar State
Pollution Control Board is being sent for further action by attaching it with this letter.

As per above.

382

2/04/2025
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Translated copy of Annexure-B
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Believing

Sd/-

26/3/2025
Managing Director

BIPUNL, Patna
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Action Taken Report of BRPNNL Reg. Debris Removal of Collapsed

part of Sultangan]-Aguwanl Ganga Bridge from river Ganga w.r.t
NGT, Kolkata Bench Order dated -17.02.2025 in O.A.No0.149/2024/EZ,

Hemant kumar vls-.S-tate of Bihar & Ors.

1. Background: .. .

They Part:- Gﬁsul%aﬁganj—Aguwani Ganga Bridge, between P9 and P13, collapsed on
4th June 2023 Foﬂowmg the incident, an application (O.A. No. 318/2024) was filed by

' © Hemart Kumar vfs State of ‘Bihar and Ors. before the Nationai Green-Tribunal (NGT),

Prmmpal Bench New Delhi.

In response, NGT constituted a Joint Committee, comprising representatives from:

« Bihar State Pollution Control Board

« District Magistrate, Bhagalpur

« Representative of NMGC

« Principal Secretary, Ministry of Jal Shakti, State of Bihar, Government of India
« Regional Office, MoEF & CC, Patna '

The Joint Committee visited the site twice, on 09.08.2024 and 11.12.2024, and submitted )

their findings. According to their assessment, there was no short-term impact on the dolphm . :

population in the area as regular sightings continued near the impacted site. (Copy Attached)

Subsequently, NGT passed an order on 17.02.2025, directing the Bihar State Pollution
Control Board to obtain a report from BRPNNL regarding the debris removal process.

2. Action Taken:

Immediate Response After Collapse: ¥
Upon the collapse of the bridge section, the contractor, S.P. Singla Construction Pv‘c Ltd.,
immediately engaged an expert agency EDIFICE Engineering/DIVYA Construction to

handle the debris and hanging segments removal.

S




'“"I'He ‘agency prepared a Standard Operating Procedure (SOP) to minimize the
ecologlcal impact on the river Ganga. The SOP focused on safe debris removal while

preservmg the river’s ecosystem (a copy of the SOP submitted by contractor vide

letter no SPS/SGG/BR(0)/01/229 dt 14.06.2023 is attached).
Agcog_dmg to the bridge drawings, the collapsed part consists of:
"% Comcrete debris: 12,436 Cum

o * Reinforcement debris: 2,765 MT (Calculation sheet attached)

~T The temoval process has largely been completed, with the majority of debris

L .i."j extracted from the river bed. However, the removal of the pier shaft at P11 is still in

pi‘ogress as submitted by contractor vide letter no. SPS/SGG/BR(0)/01/288 dt
o 10 03 2025. (Contractor letter & Photographs Attached)

‘The remaining debris yet to be removed includes:

"o “ Concrete: 224 Cum
5 Reinforcement: 88 MT (Calculation sheet attached)
The debris removal status and updates have been regularly shared with the District
Forest Department. (Copy Attached)

3. Way Forward:

« Theremoval of the pier shaft at P11, which is currently in progress, is expected to be

completed by April 2025.
Once the water level of the Ganga reaches its Lowest Water Level (LWL), a re-
inspection of the river bed will be conducted using divers as well followed by

sounding in the river bed. If any debris found further, it will be removed accordingly.
- <

é 1\%01‘3\

Senior Project Engineer
Bihar Rajya Pul Nirman Nigam Ltd,
Special Works Division, Khagaria.

9—;@&
T\
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= \ig CORPORATE GFFICE

47, Sewzor ¥, Panchlada- 134113 Haryana

93122 - 2571395,25 70440, 2533209
Fax 01721520941
x S P. Singla Constructions Pvi. Lid, &= aiemicon wmpingece
Bunjldipg infrasirucinre for futnrs. 2rOECIOMCE
A Aguwer Ghad, Vil - Tein, P.S Pochane,
Qigt » Knegyaria, Slhay
v Emolsosullonguni@spsinglio.com

Letter No.: -SPS/SGG/BR(O)/01/229 Date: 14/06/2023
To, ! .
Senior Project Engineer
Bihar Rajya Pul Nirman Nigam Led. 3
Khagaria, Bihar

Project:- Construction of four lane bridge with footpath across river Ganga between Sultanganj
{Bhagalpur district) and Aguwani Ghat (Khagaria district) including navigational span
of cable stayed and its approaches {connecting NH80 and NE31} in the state of Bihar
on EPC mode.

Sub: - Submission of Method Statement for Debris Removal of fallen module PS to P13

Ref: - (i} Your Letter No. BRPNNL/KEG/C029/644 Date 05.06.2023
{1} Your Letter No. BRPNNL/KHG/C(29/652, Date 08.06.2023
Dear Sir,

With reference to above cited letter and as per instruction received from your good office,
we have immediately started the removal work of debris of fallen module P9 to P13 from
05.06.2023.

We have engaged expert team of Edifice Engineering (Divya Construction) for
dismantling and removal of debris for P9 to P13 module and we have received methodology from
them which is being submitted for your review and records

:

Thanking & assuring you our best co-operation

Yours faithfully -
For S P Singla Constructions Pvi. Lid.

Q@‘W S\

{A. X Jha}

Project In-charge

Ganga Bridge Project

Enclosure: - As stated above

CC for Information

Studis De Miranda Associati

In Joint Venture with Rodic Consultants Pvt. Ltd,
C/O Shri B. N. Singh, Om Sai Ram Building,
R/C NH-107, Saharsa Read,

Mahesh Khui-851213, Khagaria, Bihar.
Enclosure: - As stated above

An SO Certified Company
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SAFE METHODQ&,OGY FOR
CONTROLLED DISMANTLING OF RCC

SEGMENT AT AGUWANI- SULTANGAN

BRIDGE. o
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FACT BASE ;-

% 12 Number Segment at P-9 & 9
Number Segment at P13 is to be
dismantle using Diamond sawing
Method.

+*Shall cut into 8 and 6 piece 2ach
per Segment of P9 and P13

i bt ‘ AW respectively.

Wk - : % Estimated Quantity to be

dismantling 1100Cum Including P9

and P13 Pier.

1

EDIFIGE £ nivva

NSTRUCTION

P
> oriusizra’)

A\
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. % \ ' 100

U
% Suggested Tec:hnolgy for Dismantling. i .fg%«;:\:_ﬂfg%,\,@ﬁi,ﬁ‘

eAbsolutely No Vibrations

eRemaining structure Integrity - e, L 5\ S e
*Precise Demolition or .Controlled e . n 1o PELIRR R 1 2
Demolition | mm» YRR .

*No flying Debris or Dust
elViore Precise accessibility to areas that :
were unreachable.

*Any Shape and Size can be

u

demolished. :
eHeavily Reinforced Concrete can be
dismantled
" E ”?E‘% g%wsgjcnﬁ




,r P

s Our day Start with Safety
»” Before start the day activi

l

First Always......
tylDaily TBT at site Location Carri

v No work Permit without concern safety PPE.
v Followed best in class Safety Practice at Site.
v’ Separate JSA will Submit before commencement of work.

ed out.
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< PREPRATORY WORK:- | |

v Will Procure the Electricaland Water Connection. ' !
v" Mark the cut plece diamond sawing , Lifting core and core to pass the wire marking at Segment.
v" Do the core cutting at desire location using Electrical Core Cutting Machine.

v' Place and ensure the.crane barge lifting mock drill at P9(Crane capacity 110T),

v’ Place the Material Transport Barge within shifting radius of Crane Barge. |

) e r—‘“*l -~ o % '
© (. Of i © ©
~~~~~~~~~~~~~~~~~~~~ O } 1 [ U
Q ”_‘___“m_ww_'__.::fix"'_1; } } G?""EJ@ _______________ O

o |0 i o of | ‘ O O |
» PLAN of Segment at P9,
O |Core for Handlmg
wwwwww Cut Llne : ‘:%‘ D1 VYA!

.LNﬂRucrn 1(




SO X

»>Diamond sawing at P-9.

ity

= Shall hold the cut piece before cut with Barge mounted Crane.

= Dothe sawing using Diamond saw Machine.

m Lift the Cut piece and place it on Material Barge and shift it to the jetty.
a Unload the cut pieces of segment and shift for further demolition.
Repeat the above Procedure for segment U12 to UL, S ,

’ RN
o
J R O




'@\:, |

“*Diamond sawing at P13.

A

Shall hold the cut piece before cut with Crane.

Do the sawing using Diamond saw Machine.

Lift the Cut piece and place it on ground for further
demolition.

- Repeat the above Procedure for segment U9 to U1,

EE:%

mwA
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Date: 13 -06-2023 /5’ 5

Demohtlon is an Art, We Mastor it

Unit No.123 & 124, -

New Apollo Industrial Estate

Mogra Lane, Andheri (£3,

. Mumbai - 400 069

Mob~-9T 931910267y

Office- +1 22351 12626

Websites - hatp:fiwsvw harbidingdemolitionen.in

An IS0 900132013, 1SO- 14801:2013.& ISOr 450012018 Certified Company/

x s

NGINEERWG SURVEY[NEETHOD STATED&ENTZSAFE WORK PROCEDURE i ‘
- Ong;mzton- ] A'JpruvedBy- T N RefNow - - . .  RevisionNor

>

“ Parmcr'

1

Methadology for Dismantling of fallen RCC Bridge at Sultangani, ‘éiha: |

ke

=

|
Excavator Self Loading/Unloading by Soil Ramp from Trailer: i
‘\

Construct a soil ramp-on-site to facilitate the self-loading and self-unloading of the excavator from the trailer.

Ensure that the ramp s sfable, adequately graded, and capable of supporting the weight of the equipmment. _‘

implement proper safety measures to prevent accidents during the loading and unloading process. ‘
|

NV VY

b(Fig 1.0) Self unloading using sail made ramp |

Sail made ramp

2. Shifting of excavator ever barges:,

Secure Identify suitable.barges that can accommodate the size and weight of the excavator.

Prepare the barges by ensuring they are iiv good condition and properly secured.

Excavators move towards barges check the right ground conditions near the jetty and put an additional
counterweight to avoid unbalanced of barge.
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{Fig 2.0} Preparation.of Barge & Locking Arrangements
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{Fig 3.0} Mobilization of Equipment

operation.

3% 107

The excavator on the barges using appropriate methods, such as chains, welding, straps, or lashings, to
prevent shifting or mdvement during transportation.

Prenaration of Barge, Locking Arrangements, and Marshalling for Excavator:

Prepare the necessary barges and locking arrangemerits to secure the excavator during transportation and
> - P

Ensufe.that altbarges and locking mgchaniém's:are ingood working condition and properly maintained,
Condiet thototgh inspections to'verify the integrity and functionality of the barge and locking arrangements. :

o

Locking of Barges-with Anchors:

Secure the barges with the help of suitable anchors to prevent any accidental movement during demolition
activities. '

Ensure. that the anchers are properly installed and-provide sufficient stability and support.

Regularly inspect afid fighten the anchors to maintain their effectiveness throughout the project.

Mobiltzation of Eguipmeant with Tugs:
Mabilize the excavator and other equipment onto the project site using appropriate tugs ortowing vehicles.
Ensura that the tugs are operated by trained personnel who are familiar with safe towing practices.
Conduct reguiar inspactions of the tugs to ensure they areih good working condition.




‘}\‘u.—d

6. Breaking/Crushing Activity with Continuous Diver Communication:

\4

During the breaking or crushing activity, maintain continuous communication between the operator and
divers acting ag spotiers.

> The divers will provide real-timé information to the operator regarding the positioning and progress of the
dermolition; . ’ ) )

> Ensure that the divars are-equipped With suitable commuinication devices and are trained in diver safety
proceGures: ) e

> Use of waterproof wireless walkie-talkie: . ;

¢

{Fig 4.0] Crushing activity

S Ao

RF - ek

~
‘.

Use of Crushers & Breaker to crush & break the concrete:

Utilize crushers and breaker efficiently and safely to crush and break concrete
Ensure that the crushers are opeérated by trained personnel who follow proper safety protocols.
Regularly inspect and maintain the crushers to ensure their optimal performance.

Y vV

{Fig 4.0) Remaining reinforcement bar
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Underwater & ahove water cutting of Reinforcement by Divers & Gas Cutfers:

Conduct underwater cuttirig af reinforcement using experienced qualified divers and gas cutter.

Ensure that the divers have the necessary equipment, tools, and training for underwater cutting activities.
Implement ptoper safety measires to protect thé'divers during the cutting process.

Afterc rushing of the RCC concrete segregate the steel using a crusher. .

Then transfer the material to the Material bage. ToE

“

(Fig:5.0) Divers ~x.;;m target the marked ‘re_gi'onsffgr separating remaining reinforcement

o

o
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Scran Flacsment and Shifting to letiy:

Place the scrap material over a designated material barge for easy handling and shifting.

Saiehs transportthe scrap material to the jetty using of tugs.

Ensure that the shifting process is carried cut by trained personnel who follow safe material handling
practices.

N




10. Scrap Shifting with the Use of Material Barge:

> ;hift tHe scrap r'x::a;e’rié]'fr‘grn‘the jetty to its designated location using Cranes / hydra /Cantry
> Conduct regular inspections of the boats to enstre their seaworthiness and proper functioning..

{Fig 6.0) Serap shifting using Material Barge

%
A

"t

11. Remuoving of Concrete Debris with the help of Grabber & Long Reach.-boom’s Excavator bucket:

> Use a grabber to lift the concrete from the bottom.of the riverbed, then transfer the material to the barge.

$ Once the material is moved to the jetty, we use an excavatar to move the material to the designated location

(Fig 7.0) Removal of debeis hy Long Reach Boom




12. Transportation of Dekbris to Desired Location:

> Transport the debris from the designated location to the desired disposal.
> Utilize appropriate vehicles and equipment for transportation, considering the weight and volume of the

debris. o ’
S Follow iocal régulations and guidelines for waste disposal.




CORPORATE OfFICE

47, Sector -9, Panchkulo - 134113, Haryana
Tel: +21-172-2571595, 2570440, 2543209

Email: spscpki@gmail.com.wwwispsingla.com

& SPS Construction India Pvi. Lid. S5m0 omcE

Bailding infrastructure for future.. Netdiji Subhash Place, Pilampurg,
New Delni-110034, indic

[Formesty Known as S Singla Constructons L) 1y 17~ 27357408, Fax - 011 - 47595569

Email: delhioffice@spsingla.com
CIN No.: U45201DL1998PTC1 14775

Letter No.: - SPS/SGG/BR(O)/01/288 Date: 10/03/2025

To,
Senior Project Engineer
Bihar Rajya Pul Nirman Nigam Lid.
Special Work Division, Khagaria, Bihar.

Project:- Construction of foir lane bridge” with foetpa&:{'i' ‘across river Ganga between - -f sveeenons
Sultangan] (Bhagalpur district) and Aguwani Ghat (Khagaria district) including
navigational span of cable stayed and its approaches (connecting NH80 and NH31)
in the state of Bihar on EPC mode.

Sub:- Regarding Debris Removal after Collapse of Bridge in River Ganga on dated

£4.06.2023. N

Ref: - (i} BRPNNL Letter no BRPNNL. /KHG/C029/211{We} dated §7.03.2025

Dear Sir

With reference to above letter point wise details regarding debris removal after
collapse of bridge in river ganga on dated 04.06.2024 as below: -

1) Tentative total quantity of concrete 12436 Cum and Reinforcement 2765 MT as per
drawing of span 9 to 13. Detailed sheet attached.

2) Most of the debris material from river bed has been cleared. When the water level of
river ganga reaches at LWL after that recheck the debris material status if found
accordingly, we remove it. Stll need to remove the pler shaft at P11 that is in progress.
Tentative balance quantity of concrete 224 Cum and Reinforcement 88 MT. Detailed
sheet attached. Pier Shaft removal is in progress and completed upto April 2025.
Photographs attached for your reference.

3) Method statement for debris removal of fallen part of module P9 to P13 submitted vide
letter no. SPS/SGG/BR(0O)/01/229 Dated 14.06.2023 {Copy attached).

4) PPT attached for debris removal of modnle P9 to P13

Thanking & assuring you of our best co-operation
Yours faithfully,
For SPS Construction India Pvt. Lid.

AV
o&%\ -
Dr. Sa.'njay Kumar
Projeet Director
Ganga Bridge Project L

Aguwani Ghat, Khagaria
Encl: - As stated above

An IS0 Ceriified Company
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SPS CONSTRUCTION INDIA PVT.LTD.

Project:-Construction of four lane bridge with footpath across river Ganga between Sultanganj {Bhagalpur district
navigational span of cable stayed and its approaches (connecting NH80 and NH31) in the state of Bihar on EPC mode.

) and Aguwani Ghat (Khagaria district) including

Si. No Location

Tentative Qty Concrete & Reinforcement after collapse of by

T
:

AL
§
N

Pler Table (M60) | Pylon {(M60) Segment Pler Shaft Pler Table Pylon Segrqenl

1 P-9(A/S) 0.000 159.953 0.000 652.539 0 31.495 0.000 128.770
2 P-10 440.000 408,739 160.999 3180.000 174,953 111,480 . 23936 628.695
3 p-11 441,689 359,910 147.870 2491560 175,304 83.949 20.517 497.759
4 pP-12 450,670 359,910 147.870 2347.997 178.342 83.949 L 20817 464.754
5 P-13 (S/S) 0.000 159,809 0.000 526.971 0.000 31316 0.000 108.883

Total = 1332,359 1448.321 456.739 9199,067 528.599 342,199 . 64,970 1828.861

Detailed Summary of Debris material

Total Concrete Qty (CUM) -12436.486

Total Reinforcement Qty (MT) 2764.629 '

113
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SPS CONSTRUCTION INDIA PVT.LTD.

Project:-Construction of four lane brid

ge with footpath across river Ganga between Sultanganj (Bhagalpur district) and Aguwani Ghat
(Khagarla district) including navigational

span of cable stayed and its approaches (connecting NHB0 and NH31) in the state of Bihar on EPC
mode,

Sl. No Location

wiine e Remarks
i WG R i
Pler Shaft Pler Table ‘Segment
2 P-11 220,845 0 87.652 0.000 0.000 Pier Shaft removal is in progress
Total = .220.845 0 87.652 0.000 0.000
Balance Concrete to Remove (Cum) 220.845
Balance Reinforcement to Remove {MT) 87.652

V. -

————
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